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Th" House reassembled tfter lunch at eight»(n minutes 
past two of the clock Mr. Deputy Chairman in the   
Chair. 

PRESENTATION OF PETITIONS 

MR. DEPUTY CHAIRMAN : Before we take up  . 
. . 

SHRI BHUPESH GUPTA (West Bengal) :  
What do we take up ? 

MR. DEPUTY CHAIRMAN : .. . special 
mentions, Presentation of Petitions could be gone 
through. Shri Prasenjit Barman. 

SHRI BHUPESH GUPTA : I would like to 
know one thing. Where is the Leader of the House   

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI S. D. 
PATIL)  :    He is coming. 

SHRI PRASENJIT BARMAN (West Bengal) : 
Sir, I beg to present a petition •signed by the 
allottees of land in E.P.D.P. Colony (Chittaranjan 
Park), New Delhi, for redressal of their grievances 
regarding construction of houses thereon by the 
Delhi Development Authority. 

SHRI ABDUL REHMAN SHEIKH fUttar 
Pradesh) : Sir, I beg to present a petition signed by 
Shri Bachan Singh Panchhi, President, Jarnmu and 
Kashmir Shamarthi Action Committee and others 
regarding problems of displaced persons from 
Pakistan-occupied areas of Jammu and Kashmir 
State. 

MR. DEPUTY CHAIRMAN : No*, special 
mention by Shri Shahi. 

SHRI DEVENDRA NATH DWIVEDI: Where is 
the Leader of the House ? Has he reigned ? 

REFERENCE TO    THE REPORTED 
ATTACK   ON  THE  HOUSE  OF 
THE   CHAIRMAN, PRIVILEGES 
COMMITTEE  OF  LOK   SABHA 

AND THE GENERAL 
ATMOSPHERE OF VIOLENCE AND  

TERROR IN THE COUNTRY 

 

{Interruptions)
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SHRI GIAN CHAND TOTU (Hirnar chal 

Pradesh) : Sir, can he refer to the Lok Sabha   ? 
(Interruptions) 

SHRI YOGENDRA MAKWANA ■ You ask 
your Minister who has written a book called 
'Right to revolt''; Ask Mr. George Fernandes. You 
are now in his company.    Ask him. 

***Expunged as ordered by   the Chair. 

(Interruptions) 

(Interruptions) 

(Interruptions)

 

SHRI    YOGENDRA     MAKWANA : 
Sir, I am on a point of order. 
(Interruptions) 

MR.      DEPUTY CHAIRMAN : 
We will expunge the remarks.

(Interruptions)

(Interruptions)

(Interruptions) 

(Interruptions)

(Interruptions) 



 

 

(Interruptions) 

SHRI  YOGENDRA MAKWANA   : 
They have terrorised the MPs. MLAs. and 
the public   servants.     You ask them first 
before making all these allegations,  Mr. 
Shahi.    You do not know the history. 
{Interruptions) 

SHRIMATI PURABI MUKHOPA-' 
DHYAY (West Bengal) : We have cc me 
to the last day of this session. 

MR. DEPUTY CHAIRMAN : The 
special mention is still going on.j 

SHRIMATI PURABI MUKHOPA-
DHYAY : In the name of special mention 
you are allowing half-an-hour speech. 
Will there be and to his special mention ? 
I want to know that. 

MR. DEPUTY CHAIRMAN : I have 
said in the beginning today that a large 
number of mentions have been Excepted 
because, as you said, it   is   the  last day of 
the session. 

- 
Yes, Mr. Yadav. 

SHRIMATI PURABI MUKHOPA-
DHYAY : If it is special mention, it should 
take two or three minutes. Yen are 
allowing the rules of the Hcufe to be 
flouteJ. 

•♦♦Expunged as ordered by the Chair. 

 

 
(Interruptions)

(Interruptions) 

SHRI YOGENDRA MAKWANA : 
How can he refer to the Lok Sabha Pre-
vilege Committee and all that ? 

MR. DEPUTY CHAIRMAN : He is 
not referring to the Privilege Committee. 
He is just making a mention. 

(Interruptions) 

(Interruptions) 

 


